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Sk Name of Scheme Length Estimated cost
No. or No. (Rs. in lakha)
(3) Wx_d\e—r;xga:d; ét\r;ngtile';xz;g <;f single lanc sections o
to two lanes . . . . . . 374 miles 937.00
(4) Strengthening existing weak double lane stretches 33 mules ’ 50.00
(5) Widening roads to two lanes (without Slr«.ngthent .
ing) . . . . . . . 1004 mules 1256. 00
(6) Reconstructing/widening culveris including replace-
ment of dips and causeways by new culverls 2962 Nos. , 314.00
(7) Constructing by passes around congested towns . 4 Nos. 37.00
(%) Replacing railway level crossings with overjunder 7 Co ,
bridges including construction of new over/under G e, ,
bridges . . . . . . . . Nil U Nit
(9) Widening roads to 4 lanes e N TN
! : ' oo N YIRS . L
(10) Miscellaneous items .4’ 4 ¢ . . ... Nil .- Lumpsum
(11) Road making machinery and equipment . .. i Lumpsum
o B. BRIDGE WORKS . .7 oy ”
(12) Constructing missing major bridges . . . 2 Nos. 48 .00
(13) Replacing submersible bndges/causeways/dlps with R
high level bridges . . 13 Nos. 400.00
(14) Reconstructing/widening weak existing major “
bridges . . . . . . . . 14 Nos. 156.00
(15) Reconstructing/widening minor bridges [. ‘. 290Nos. A " 367.00
TotaL . i . 3811.00
L | ., e i " ————
. Say . . Rs.  38.00
- ’ crores|
Closure of Vanaspati units in the Capital Selection grade in Delhi University

153. SHRI SANAT KUMAR RAHA:|

Will the Minister of AGRICULTURE be‘ 154. SHRI SANAT KUMAR RAHA :
pleased to state: Will the Minister of FDUCATION, SO-

CIAL WELFARE AND CULTURE be
(a) whether it is a fact that one of the| pleased to state:
two Government run vanaspati units in : A O N AT
Capital is being closed; and . : o
(a) whether it is a fact that the Delhi
(b) if so, what are the reasons therefor? | {iniversity Teuchers' Association has CPpos-
THE MINISTER OF STATE IN THE | ed Government’s decision for abolishing
MINISTRY OF AGRICULTURE (SHRI| the Sclection Grade for Delhi University
B. P. MAURYA): (a) There is only oue1 teachers;
vanaspati unit in the Capital whose manage-
ment has been taken over and enlrusted] (b) if so. wh-\t are the details thereof;
to an Authorised Controller. It has teen| and
ascertained that there is no inmtention of |
closing the unit.

i .
i (c) what action Government have taken

(b) Daes not arise. thercon"



